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Statement

Steps taken by Govt. 1o resolve the
problems of Kala-Azar on nationul
level

(1) Under the Modified Plan
of Operation of the National Malaria
Eradication Programme, appropriate
type of insecticide is supplied to
areas which have two or more cases
per thousand nopulation for under
taking spray. This automatically
comes as a preventive measure for
Kala-azar also.

(2) A central Kala-Azar Sur-
vey Team has been approved tu
assess the siuation of Kala-azar in
the country.

(3) Production of Antimony Com-
pound, the drug normally required
for Kala-azar has been stopped up.

(4) For a few cases which do not
respond to treatment by Antimony
Compounds Pentamindine vials. have
been procured as gssistance from
W.H.O. They are being sent to the
affectey areas of West Bengal and
Bihar.

Participation of Labourers in Mana-
gement

72, SHRI GANANATH PRADHAN:
Will the Minister of PAR{.{AMEN-
TARY AFFAIRS AND I1ABOUR be
pleased to state:

(a) whether Government have ado-
pted any policy for the participation
of labourers in the management on
different Public Sector Undertakings;

(b) if so, the number of such pub-
lic undertakings where the labourers
have taken such part ; and

(c) the number of such undertak-
ings where the labourers have not
taken part and the reasons therefor?

THE MINISTER OF PRALIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a). Govern-
ment introduced in OQOctober 1975 a
Scheme for Workers’ Participation in
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Industry in manufacturing and mining
units and another in January 1977 in
commercial and service organisations
in the public sector. The whole policy
on workers’ participation is now under
review by a Committee.

(b) and (c). According to available
information almost all eligible Central
public sector units numbering 545 have
either implemented the Scheme of Oc-
tober 1975 or initiated steps to do so
or have made alternative arrange-
ments,
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Ad-hoc C.G.H.S. Doctors

*74. SHRI VASANT SATHE:
SHR] K. A. RAJAN:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that wmcre
than 650 ‘adhoc’ medical doctors be-
longing to Central Health Service
Scheme are threatened with dismissal
from service after having put in more
than 10 years of service;

(b) if so, the facts thereof; and

(c) the steps taken or proposed to
take to absorb these qualified doctors
under the Scheme on regular basis?

THE MINISTER FOR HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) to (¢). On replacement
by the U.P.S.C. selected candidates
(335) of the 1977 Examination, the





